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ITEM NO.34          Court 10 (Video Conferencing)    SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No. 18213/2021

(Arising out of impugned final judgment and order dated 17-02-2021
in OA No. 1016/2019 passed by the National Green Tribunal)

NCR BRICK KILN ASSOCIATION                         Petitioner(s)

                                VERSUS

CENTRAL POLLUTION CONTROL BOARD & ORS.             Respondent(s)

WITH

Diary No(s). 20331/2021 (XVII)
Diary No(s). 7535/2021 (XVII)
Diary No(s). 7667/2021 (XVII)
Diary No(s). 7670/2021 (XVII)
Diary No(s). 23486/2021 (XVII)

Date : 07-03-2022 These petitions were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE K.M. JOSEPH
         HON'BLE MR. JUSTICE HRISHIKESH ROY

For Petitioner(s)
Mr. Sanjay Rathi, Adv.
Mr. Ekansh Bansal, Adv.
Mr. Deepak Khatri, Adv.
Mr. Vibhav Mishra, Adv.
Ms. Anjali Dhingra, Adv.
Mr. Parmanand Gaur, AOR

Mr. Umang Shankar, AOR

Mr. G. Balaji, AOR

Mr. S. P. Singh, Adv.
Mr. C. Kannan, Adv.
Mr. Amit, Adv.
Mr. Vipin Sandu, Adv.
Mr. Prashant Agarwal, Adv.
Mr. T. N. Saxena, Adv.
Ms. Kajal Rani, Adv.
Mr. Jeetendra Kumar, Adv.
Mr. Surendra Singh Rana, Adv.
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Mr. Bharat J. Joshi, Adv.
Mr. Anbarasan Nathar Paul, Adv.
Mr. Ikshit Singhal, Adv.
Mr. Vipin Kumar Saxena, Adv.
Mr. Maneesh Saxena, Adv.
Ms. Sujata K. Muni, Adv.
Mr. Kunwar Siddharth Singh, Adv.
Mr. Mukesh Kumar Singh, Adv.
M/s. Mukesh Kumar Singh and Co., AOR

                   
For Respondent(s)

Mrs. Swarupama Chaturvedi, AOR
Ms. Saumya Kapoor, Adv.
Mr. Siddhant Yadav, Adv.
Ms. Himanshi Goel, Adv.

Mr. Pradeep Misra, AOR
Mr. Daleep Dhyani, Adv.
Mr. Suraj Singh, Adv.
Mr. Brajesh Sharma, Adv.
Mr. Bhuwan Chandra, Adv.
Mr. Manoj Kumar Sharma, Adv.

Mr. Anil Grover, Sr. AAG.
Ms. Noopur Singhal, Adv.
Mr. Rahul Khurana, Adv.
Mr. Satish Kumar, Adv.
Mr. Sanjay Kumar Visen, AOR
Ms. Babita Mishra, Adv.
Ms. Adira A. Nair, Adv.

Mr. Rohan Thawani, Adv.
Ms. Pooja Dhar, AOR
Ms. Gunjan Ahuja, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

The  principal  complaint  of  the  appellants  is  that

though they have all converted into zigzag technology and as

a result of the change in technology, there will not be the

kind of pollution from the brick kilns which is apprehended

and what is more, during the coming less severe period, at

any  rate,  they  should  be  permitted  to  operate  on  strict

conditions being observed.  We also note the submission of
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the  learned  counsel  for  Central  Pollution  Control  Board

(hereinafter referred to as ‘CPCB’ for brevity) that if the

bricks kilns which have incorporated the zigzag technology

are  willing  to  comply  with  the  standards  fixed  by

notification dated 26.02.2022, they can be permitted.

After hearing the learned counsel appearing for the

parties,  we  are  of  the  view  that  interests  of  justice

require that we pass the following order:

The appellants will give within a period of five days

from today full details of each unit which is working with

zigzag technology.  The details will be given to the CPCB.

Upon  receipt  of  the  details,  the  CPCB  will  undertake

physical on site inspection within ten days thereafter.  We

make it clear that this is to be an inspection on the ground

and not on paper.  Any lapse on the part of the Inspecting

Officer  in  this  regard  will  be  viewed  with  utmost

seriousness.  After carrying out the inspection, the CPCB

will file  an affidavit  before this  Court identifying  the

individual units, which have indeed adopted and installed

the zigzag technology in their units.  It will also further

indicate  the  production  capacity  on  a  daily  and  monthly

basis of each unit.

CPCB will also indicate in its affidavit as to the

difference in the carrying capacity of the different areas

in  which  the  brick  kilns  are  located  and  any  further

condition which may be required for allowing operation of
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units employing zigzag technology on the condition that they

will  comply  with  notification  dated  22.02.2022.   The

affidavit of CPCB shall be filed within a period of three

weeks from today.

List this case on 28th March, 2022.

(NIDHI AHUJA)                    (RENU KAPOOR)
  AR-cum-PS                     BRANCH OFFICER
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Sr. No. Name & Address of the Brick Kilns

1 M/S R N Brick Vill. Sikri Kalan Modinagar UP 

2 M/S Gauri Brick Field Vill. Sonda Modinagar Ghaziabad

3 M/S Radha Brick Field Vill. Sonda Modinagar Ghaziabad

4 M/S Shivam Brick Field Vill. Sonda Modinagar

5 M/S Om Shree Brick Field Vill. Abupur Modinagar

6 M/S Mahadev Brick Udyog Vill. Somnda Modinagar

7 M/S Chaudhary Brick Field Sonda Modimnagar

8 M/S Mahadev Brick Field Sonda Modinagar

9 M/S Om Bhatta Shapur Modinagar

10 M/S Jayant Prasad and Sons M/S J P and Sons Vill. Mohamadpur Kadim Modinagar

11 M/S Ram Bhatta Udyog Vill. Mohammad Pur Kadim Modinagar

12 M/S Mohammad Brick Field Mohammad Pur Pur Kadim Modinagar

13 M/S Om Shree Brick Field Vill. Nanglamana Modinagar

14 M/S Om Bhatta Co. Mohmmad Pur Kadim Modinagar

15 M/S Hariom Bhatta Udyog Vill. Fafrana Modinagar

16 M/S Om Shree Ganesh Brick Field Khasrano. 997 Vill. Nizampur Modinagar

17 M/S D K Bhatta Monki  Modinagar

18 M/S Shiv Brick Field Monki Modinagar

19 M/S Om Bhatta Udyog Vill. Kajampur Mohammadpur Kadim Modinagar

20 M/S Chaudhary Bhatta Udyog, Vill. Sikri Kalan Kajampur Modinagar

21 M/S Tayal Brick Field Vill. Kazampur Modinagar

22 M/S Arun Brick Field Kajampur Modinaghar

23 M/S Om Brick Field, Vill. Banjapur Ghaziabad

Copy of list of 131 brick kilns verified by CPCB in Complaince of Hon'ble Supreme Court's 

order

ANNEXURE-II
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24 M/S Satyam Brick Field Dosa Banjar Pur Modinagar 

25 Maa Vaishno Brick Field, Khasra No. 550, Dosa Banjarpur, Modinagar, Ghaziabad

26 B.R. Realcon Pvt. Ltd. Unit-Ii, Vill. Kazampur, Modinagar, Ghaziabad

27 Chaudhary Bhatta Company, Vill. Dausa Banjarpur, Modinagar, Ghaziabad

28 M/S Om Prakash and Sons Vill Muradgrampur P Ursi Modinagar

29 M/S Parvati Brick Field Vill. Manki Modinagar

30 Abc Brick Field, Vill.-Kalchina,Modinagar, Ghaziabad

31 M/S Chaudhary Brick Field Kalchina Modinagar

32 M/S Triveni Brick Field, Vill Kalchina Modinagar

33 M/S Samsad Brick Field Vill. Kalchina Modinagar

34 M/S Gagan Brick Field Kalchina Modinagar

35 M/S Triveni Brick Field Kalchina Modinagar

36 M/S Aman Brick Field Vill. Rawli Kala Modinagar

37 Vikas Brick Field, Suthari, Ghaziabad

38 Shocken Bhatta Co., Kharjivanpur Khimavati, Modinagar, Ghaziabad

39 Maa Brick Singh, Village Jalalpur Dindar, Muradnagar, Ghaziabad

40 Laxmi Brick Field, Mehmudabad Bhadoli, Ghaziabad

41 Dinesh Brick Field, Surana, Ghaziabad

42 Mukesh Bricks, Village Kumheda Modinagar, Ghaziabad

43 Ansh Brick Field, Vill.-Bhneda, Modinagar, Ghaziabad

44 Aakash Brick Field, Vill.-Amirpur Garhi, Murad Nagar, Modinagar, Ghaziabad

45 Ganga Brick Field, Choudhary Brick Field (New Name), Vill.- Kumhera,Giyashpur Road, 

Buredi, Kumhalhada, Ghaziabad 

46 S R Brick Field, Khasra No. 96, Vill.- Sultan Nagar, Chhazupur, Modinagar, Ghaziabad

47 Deepak Brick Field, Chajjupur, Modinagar, Ghaziabad

48 B.R. Realcon Pvt. Ltd., Unit-II, Vill. Bhadooli, Modinagar, Ghaziabad
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49 B.R. Realcon Pvt. Ltd., Unit-III, Vill. Bhadooli, Modinagar, Ghaziabad

50 Nisha Brick Field, Khasra No. 1330, Surana, Muradnagar, Ghaziabad

51 Dev Brick Field, Khasra  No-595, 654, 655 Mathurapur, Ghaziabad

52 Mahamaya Brick Field Khasra No-657, Mathurapur, Ghaziabad

53 Durga Bhatta Co, Khasra No-457, Makraida Pipeline, Modinagar, Ghaziabad

54 Ds Bhatta Co., Shamsher Pipeline, Ghaziabad

55 Mayank Brick Field Co, Khasra No-303, Nagla Firozpiur, Mohanpur, Ghaziabad

56 Mahadev Brick Field, Khasra No-543, 544, Nagla, Firozpur, Mohanpur, Ghaziabad

57 OM Brick Field Company, Nagla, Firozpur, Ghaziabad

58 Friend Buidwell Pvt. Ltd Unit-I, Khasra No-419-420, Nagla Firozpur, Mohanpur, Bamba, 

Bhowapur, Ghaziabad

59 Mahalaxmi Brick Field, Khasra No-107, Atornagla, Ghaziabad

60 Bk Brick Field, Khasra No-229, Meerut Road, Shahpur-Nij, Ghaziabad

61 Ml Bhatta Co, Shahpur, Ghaziabad

62 Nehra Brick Field, Khasra No 316, Shahpur, Morta, Ghaziabad

63 Sandeep Brick Field, Bikanpur, Modinagar, Ghaziabad

64 Satya Brick Field, Bhikanpur, Modinagar, Ghaziabad

65 Bhikkenpur Brick Co, Bhekkenpur, Ghaziabad

66 DS -1 Bhatta Co., Khasra No-497, Bhikkanpur, Meerut Road Ghaziabad

67 Sparsh Bhatta Co., Bhikkanpur, Ghaziabad

68 Laxmi Brick Field Unit-2, Mehmudabad, Bhadoli, Pargana, Jalabad, Ghaziabad

69 Laxmi Brick Field, Khasra No-439, 653, 790, Samsher, Pargana, Jalalabad, Ghaziabad

70 Chaudhary Bhatta Co., Bhikkanpur, Modinagar , Ghaziabad

71 Hunny Brick Field, Jagjivanpur, Makred Ghaziabad

72 A B Bhatta Co., Mohadabad, Modinagar, Ghaziabad

73 OM Bhatta Co. , Khasra No-183, 185, 187, Jagjivanpur, Makreda, Ghaziabad
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74 Kanha Brick Field, Khasra No 1237, Bhadurpur, Ghaziabad

75 Sanvi Brick Industries, Khasra No 638, Morta, Ghaziabad

76 Mohd., Umar Safiq Brick Field, Khasra No-1200, 1201, Nahal, Pargana-Dashna, 

Ghaziabad

77 Ankit Brick Field, Mohamdabad Pipeline, Ghaziabad

78 Abhinav Brick Field, Khasra No-938, Bahadarpur, Ghaziabad

79 Ganesh Brick Field, Khasra No-123, Jagjivanpur, Bhikkanpur, Ghaziabad

80 Shiv Brick Field, Khasra No-88, Bhikkanpur, Muradnagar, Ghaziabad

81 Jai Hanuman Brick Field, Khasra No-458, Mathurapur, Pipeline Road, Ghaziabad

82 Shree Ganesh Brick Field, Khasra No-680, Shamsher Pipeline, Ghaziabad

83 OM Brick Company, Khasra No-530, Bhikkanpur, Meerut Road, Ghaziabad

84 Om Brick Field, Firozpur, Mohanpur, Ghaziabad

85 Om Brick Field, Shamsher, Ghaziabad

86 Bhalla Brick Industries-2, Khasra No-724, Shamsher, Ghaziabad

87 M/S Shakti Brick Field, Mewla Bhatti, Loni, Ghaziabad

88 M/S BM Bhatta Company, Frukh Nagar, Asalatpur, Loni Ghaziabad 

89 M/S Janta Brick Field, Old Name Akash Brick Field, Khasra No. 224, 225, Aurangabad 

Risthal, Loni, Ghaziabad 

90 M/S Bala Ji Bhatta Co., Khasara No. 120, Asalatpur, Farukh Nagar, Loni, Ghaziabad

91 M/S Balaji Gram Udyog Sansthan, Khasara No. 114,119, Mahmudpur, Loni, Ghaziabad

92 M/S Deepak Brick Field Khasara No. 178, Bhanoda, Loni, Ghaziabad

93 M/S Deepak Brick Field, Khasara No. 1136, Jawali, Loni, Ghaziabad 

94 M/S Ashveer Brick Field, Sharifabad Jawali, Loni, Ghaziabad

95 M/S Ashveer Brick Field, Khasara No. 4, Sharfuddinpur Jawali, Loni, Ghaziabad

96 M/S Vivek Brick Field, Khasra No. 223, Sharifbad, Loni, Ghaziabad 

97 M/S Praveen Brick Field, Khasra No 477, Rajpur, Loni, Ghaziabad

98 M/S Kuldeep Singh Brick Field, Khasra No 1181-1182, Vill: Jawali, Loni, Ghaziabad
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99 M/S Jai Durga Bhatta Company, Village: Fatiyabad Nithora, Loni, Ghaziabad

100 M/S Kisan Bhatta Company, Vill: Seroli, Loni, Ghaziabad

101 M/S PRB Bhatta Company, Vill: Badshahpur, Siroli, Loni, Ghaziabad

102 M/S R M Builders, Old Name Pradhan Brick Field, Khasra No-60, Mahamudpur, Loni, 

Ghaziabad

103 M/S Shri Ram Bhatta Company, Village Dharipur, Bhupkhera, Loni, Ghaziabad

104 M/S Shree Sai Ram Bhatta Company, Village Badshahpur, Siroli, Ghaziabad

105 M/S DCM Bhatta Udhyog, Khasra No. 535 Dhaeipur Loni, Ghaziabad

106 M/S DCM Brick Field, Afjal Nagar Siti Loni, Ghaziabad

107 M/S Manya Brick Field, Badshahpur Sitrole Loni, Ghaziabad

108 M/S Shree Krishna Brick Field, Badshapur Siroli, Loni, Ghaziabad

109 M/S Shree Ram Brick Field,  Khasra No. 1235, Shakalpura Loni, Ghaziabad

110 M/S Baba Bhatta Company, Khasra No. 463,465 Dharipur Loni, Ghaziabad

111 M/S Maa Laxmi Brick Field, Chhirodi Khad Khadi Loni, Ghaziabad

112 M/S Monu Brick Field, Khasra No. 17, Bhowapur Loni, Ghaziabad

113 M/S Sachin Brick Field, Khasra No. 335, Ganauli Ghaziabad 

114 M/S Durga Brick Field, Nithora Loni, Ghaziabad 

115 M/S Laxmi Bhatta Company, Khasra No. 685,686 Shakalpuri Loni, Ghaziabad 

116 M/S Arun Brick Field, Shakalpuri Loni, Ghaziabad

117 M/S Shankar Bhatta Com., Shakalpuri Loni, Ghaziabad

118 M/S ABC Bhatta Company, Bhoop Kheri, Loni, Ghaziabad

119 M/S Balaji Bricks Field, Sete Loni, Ghaziabad

120 M/S Ram Brick Field, Mewla Bhatti Loni, Ghaziabad

121 M/S Jitendra Bricks Field, Daulatabad Khad Khadi Ghaziabad

122 M/S Sunny Brick Field, Daulatabad Khad Khadi, Ghaziabad

123 M/S Rakesh Brick Field, Sirauli Loni, Ghaziabad
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124 M/S Shri Radha Krishna Bhatta Company, Badshahpur Loni, Ghaziabad

125 M/S Shyam Brick Field, Khasra No. 595 Shakalpura Loni, Ghaziabad

126 M/S Hansh Brick Field, Khasra No. 48-49 Jawali Loni, Ghaziabad

127 M/S Mahaveer Bhatta Comp., Dharipur Loni, Ghaziabad

128 M/S Shri Ram Bhatta Company, Khad Khadi, Ghaziabad

129 M/S MSC Bhatta Company, Risthal Mahmoodpur Loni, Ghaziabad 

130 M/S Baba Mohan Ram Brick Field, Ritsal Loni, Ghaziabad

131 M/S Dhama Bhatta, Badhshapur Siroli, Loni, Ghaziabad
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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (i)  

PART II—Section 3—Sub-section (i) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

 

 

पयाावरण, वन और िलवाय ुपररवतान मतं्रालय  

अजधसचूना 

नई ददल्ली, 22 फरवरी, 2022 

सा.का.जन. 143(अ).—केन्‍द रीय सरकार, पयाावरण (संरक्षण) अजधजनयम, 1986 (1986 का 29) की धारा 6 और 

धारा 25 द्वारा प्रदत्त िजियों का प्रयोग करते हुए, पयाावरण (संरक्षण) अजधजनयम, 1986 का और संिोधन करते हुए 

जनम्नजलजखत जनयम बनाती ह:ै, अथाात:्- 

1. संजक्षप् त नाम और प्रारंभ : 

(1)  इन जनयमों का संजक्षप् त नाम पयाावरण (संरक्षण) संिोधन जनयम, 2022 ह।ै 

(2)  वे रािपत्र में उनके अंजतम प्रकािन की तारीख से लाग ूहोंगे। 

2.  पयाावरण (संरक्षण) जनयम, 1986 में, अनुसूची-I में, क्रम सं. 74 पर प्रजवजि के स्ट् थान पर जनम्नजलजखत प्रजवजि को 

रखा िाएगा, अथाात्: - 

स.ं   140] नई ददल्ली, मगंलवार, फरवरी 22,  2022/फाल् गनु 3, 1943  

No. 140] NEW DELHI,  TUESDAY, FEBRUARY 22, 2022/PHALGUNA 3, 1943  

"74  

 

 

 

ईंट भटे्ट जचमनी से उत्सिान में जवजवक्  त पदाथा 250 जमलीग्राम/एनएम3 

जचमनी की न्‍दयूनतम ऊंचाई (भट्टों की वर्टटकल साफ्ट) 

 

- भट्टा क्षमता 30,000 ईंट प्रजतददन से कम 

- भट्टा क्षमता 30,000 ईंट प्रजत ददन के बराबर या अजधक 

14 मीटर (लोडडग प् लेटफॉमा से 

कम से कम 7.5 मीटर) 

16 मीटर (लोडडग प् लेटफॉमा से 

कम से कम 8.5 मीटर) 

सी.जी.-डी.एल.-अ.-22022022-233662
CG-DL-E-22022022-233662
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2  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(i)] 

रटप्पजणयां : 

1. सभी नए ईंट भट्टों को केवल ज़िग-़ैिग तकनीक या वर्टटकल िाफ्ट के साथ होने की या ईंट बनाने में ईंधन के रूप में 

पाइप्ड प्राकृजतक गैस के उपयोग की अनुमजत दी िाएगी और इस अजधसूचना में जनधााररत मानकों का पालन करना 

होगा। 

2. जवद्यमान ईंट भटे्ट िो ज़िग-़ैिग तकनीक या वर्टटकल िाफ्ट या ईंट बनान ेमें ईंधन के रूप में पाइप् ड प्राकृजतक गैस 

(पीएनिी) के उपयोग का पालन नहीं कर रह ेहैं, उन्‍दहें (क) गरै-प्राजि िहरों के 10 दकमी के दायरे में जस्ट्थत भट्टों के 

मामले में एक वर्ा (िैसा दक कें रीय प्रदरू्ण जनयंत्रण बोडा द्वारा यथापररभाजर्त) (ख) अन्‍दय क्षते्रों के जलए दो वर्ा की 

अवजध के भीतर ज़िग-़ैिग तकनीक या वर्टटकल िाफ्ट में पररवर्ततत दकया िाएगा या पीएनिी का उपयोग ईंट 

बनाने में ईंधन के रूप में दकया िाएगा। इसके अजतररक् त, ऐसे मामलों में िहां केन्‍द रीय प्रदरू्ण जनयंत्रण बोडा/रा  य 

प्रदरू्ण जनयंत्रण बोडा/प्रदरू्ण जनयंत्रण सजमजतयां न ेरूपांतरण के जलए अलग से समय-सीमाए ंजनधााररत की हैं, वहां 

ऐसे आदेि प्रभावी होंगे। 

3. सभी ईंट भटे्ट केवल अनमुोददत ईंधन िैसे दक पाइप ्ड प्राकृजतक गसै, कोयला, ईंधन लकडी और/या कृजर् अपजिष् टों 

का उपयोग करेंगे। पेट कोक, टायरों/प् लाजस्ट्टक/तरतरनाक अपजिष् टों के उपयोग की अनुमजत ईंट भट्टों को नहीं दी 

िाएगी। 

4. उत् सिान की जनगरानी के जलए केन्‍द रीय प्रदरू्ण जनयंत्रण बोडा द्वारा जनधााररत मापदंडों/रूपरेखा के अनुसार ईंट-भटे्ट 

स्ट् थायी सुजवधा (पोटा होल और प् लेटफामा) का जनमााण करेंगे। 

5. जवजवक् त सामजग्रयों (पीएम) के जनष् कर्ा 4% CO2  पर प्रसामान्‍द य दकए िाएंग ेिो जन्‍ नजलजखत हैं: 

 पीएम (सामान्‍द य) =  (पीएम(माजपत) X 4%)/ (जचमनी में माजपत CO2 का %, माजपत CO2 के मामले में ≥ 4% 

कोई प्रसामान्‍द यीकरण नहीं। जचमनी की ऊा चाई  (मीटर में) भी H= 14 Q0.3 सूत्र (िहां Q kg/hr में  SO2  उत् सिान 

दर ह)ै द्वारा पररकजलत की िाएगी, और अजधकतम दो को काम में ले सकेंगे। 

6.  ईंट भट्टों को आवासों और फलों के बागों से 0.8 दक.मी. की न्‍द यूनतम दरूी पर स्ट् थाजपत दकया िाना चाजहए। रा  य 

प्रदरू्ण जनयंत्रण बोडा/प्रदरू्ण जनयंत्रण सजमजतयां आवास, िनसंख् या घनत् व, िल जनकायों, संवेदनिील ररसेप् टसा 

इत् यादद की जनकटता का ‍ यान रखते हुए स्ट् थाजपत मापदडंों को सख् त बना सकत ेहैं। 

7. दकसी क्षेत्र में भट्टों की अजधक संख् या से बचने के जलए मूिूदा ईंट भट्टों से कम से कम  एक दकलोमीटर की दरूी पर 

ईंट भट्टों को स्ट् थाजपत दकया िाना चाजहए। 

8. ईंट भट्टों को संबंजधत रा  य प्रदरू्ण जनयंत्रण बोडा/प्रदरू्ण जनयतं्रण सजमजतयां द्वारा जनधााररत उत् सिान प्रदक्रया/पलायक 

धूल उत् सिान जनयंत्रण ददिा-जनदेिों का पालन करना होगा। 

9. ईंट भट्टों से जनकलने वाली राख को ईंट बनाने में उसी पररसर के अंदर ही इस्ट् तेमाल दकया िाएगा। 

10. ईंट भटे्ट में ईंट बनान ेके जलए उपयोग की िाने वाली जमट्टी को जनकालने के जलए संबंजधत रा  य/संघ रा  य क्षेत्र के 

खनन जवभाग सजहत संबंजधत प्राजधकरणों से सभी आवश् यक अनुमोदन प्राप् त दकए िाएंगे। 

11. ईंट भट्टा माजलक यह सुजनजित करेंग ेदक कच् चे माल/इोटों के पररवहन के जलए उपयोग की िान ेवाली सडके पक् की 

सडकें  हैं। 

12.  कच् चे माल/ईंटों के पररवहन के दूरान वाहनों को ाका िाएगा।” 

[फा. सं. क् य-ू15017/35/2007-सीपीडब्‍ ल् य]ू 

नरेि पाल गगंवार, अपर सजचव 

 

 

 

जचमनी की न्‍दयूनतम ऊंचाई (भट्टों की वर्टटकल साफ्ट के अलावा) 

- भट्टा क्षमता 30,000 ईंट प्रजतददन से कम 

- भट्टा क्षमता 30,000 ईंट प्रजत ददन के बराबर या अजधक 

 

24 मीटर 

27 मीटर 
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[भाग II—खण् ड 3(i)] भारत का रािपत्र : असाधारण 3 

रटप् पण :  मूल जनयम भारत के रािपत्र, असाधारण, भाग II, खण् ड 3, उप-खण् ड (i) में तारीख 19 नवंबर, 1986 के 

का.आ. 844 (अ) द्वारा  प्रकाजित दकए गए थे और 04 अक् तूबर, 2021 की अजधसूचना सा.का.जन. 724 (अ) 

द्वारा अंजतम बार संिोजधत दकए थे। 

 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 22nd February, 2022 

G.S.R. 143(E).—In exercise of the powers conferred by sections 6 and 25 of the Environment 

(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to 

amend the Environment (Protection) Rules, 1986, namely:— 

1.    Short Title and commencement: -  

(1)  These rules may be called the Environment (Protection) Amendment Rules, 2022. 

(2)  They shall come into force on the date of their publication in the Official Gazette. 

2.  In the Environment (Protection) Rules, 1986, in the SCHEDULE-I, for entry at Sl. No. 74, the 

following entry shall be substituted, namely: - 

"74 Brick 

Kilns 

Particulate matter in stack emission 250 mg/Nm
3
 

 
Minimum stack height (Vertical Shaft Brick Kilns) 

 
 

 
- Kiln capacity less than 30,000 bricks per day 14 m (at least 7.5m 

from loading platform) 

 
- Kiln capacity equal or more than 30,000 bricks per day 16 m (at least 8.5m 

from loading platform) 

 Minimum stack height (Other than Vertical Shaft Brick Kilns)  

 - Kiln capacity less than 30,000 bricks per day 24 m 

 - Kiln capacity equal or more than 30,000 bricks per day 27 m 

Notes : 

1. All new brick kilns shall be allowed only with zig-zag technology or vertical shaft or use of Piped 

Natural Gas as fuel in brick making and shall comply to these standards as stipulated in this 

notification. 

2. The existing brick kilns which are not following zig-zag technology or vertical shaft or use Piped 

Natural Gas as fuel in brick making shall be converted to zig-zag technology or vertical shaft or use 

Piped Natural Gas as fuel in brick making within a period of (a) one year in case of kilns located 

within ten kilometre radius of non-attainment cities as defined by Central Pollution Control Board 

(b) two years for other areas. Further, in cases where Central Pollution Control Board/State 

Pollution Control Boards/Pollution Control Committees has separately laid down timelines for 

conversion, such orders shall prevail. 

3. All brick kilns shall use only approved fuel such as Piped Natural Gas, coal, fire wood and/or 

agricultural residues. Use of pet coke, tyres, plastic, hazardous waste shall not be allowed in brick 

kilns. 

4. Brick kilns shall construct permanent facility (port hole and platform) as per the norms or design 

laid down by the Central Pollution Control Board for monitoring of emissions. 

5. Particulate Matter (PM) results shall be normalized at 4% CO2 as below: 

PM (normalized) = (PM (measured)x 4%)/ (% of CO2 measured in stack), no normalization in case 

CO2 measured ≥ 4%. Stack height (in metre) shall also be calculated by formula H=14Q
0.3

 (where 

Q is SO2 emission rate in kg/hr), and the maximum of two shall apply. 
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6. Brick kilns should be established at a minimum distance of 0.8 kilometre from habitation and fruit 

orchards. State Pollution Control Boards/Pollution Control Committees may make siting criteria 

stringent considering proximity to habitation, population density, water bodies, sensitive receptors, 

etc. 

7. Brick kilns should be established at a minimum distance of one kilometre from an existing brick 

kiln to avoid clustering of kilns in an area. 

8. Brick kilns shall follow process emission/fugitive dust emission control guidelines as prescribed by 

concerned State Pollution Control Boards/Pollution Control Committees. 

9. The ash generated in the brick kilns shall be fully utilized in-house in brick making. 

10. All necessary approvals from the concerned authorities including mining department of the 

concerned State or Union Territory shall be obtained for extracting the soil to be used for brick 

making in the brick kiln. 

11. The brick kiln owners shall ensure that the road utilized for transporting raw materials or bricks are 

paved roads. 

12. Vehicles shall be covered during transportation of raw material/bricks”. 

 [F. No. Q-15017/35/2007-CPW]  

NARESH PAL GANGAWAR, Addl. Secy. 

Note :  The principle rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-

section (i) vide number S.O. 844(E), dated the 19th November, 1986 and lastly amended vide 

number G.S.R. 724(E), dated the 04
th
 October, 2021. 
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‘Revised for appearance’

ITEM NO.42               COURT NO.10           SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No. 18213/2021

(Arising out of impugned final judgment and order dated 17-02-2021 
in OA No. 1016/2019 passed by the National Green Tribunal)

NCR BRICK KILN ASSOCIATION                      Petitioner(s)

                                VERSUS

CENTRAL POLLUTION CONTROL BOARD & ORS.          Respondent(s)

WITH

Diary No(s). 20331/2021 (XVII)

Diary No(s). 7535/2021 (XVII)

Diary No(s). 7667/2021 (XVII)

Diary No(s). 7670/2021 (XVII)

Diary No(s). 23486/2021 (XVII)
 
Date : 08-04-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE K.M. JOSEPH
         HON'BLE MR. JUSTICE HRISHIKESH ROY

For Petitioner(s) Mr. Nidhesh Gupta, Sr. Adv.
Ms. Pallavi Singh, Adv.
Ms. Japneet Kaur, Adv.
Ms. Vriti Gujral, Adv.
Mr. G. Balaji, AOR

Mr. Sanjay Rathi, Adv.
Mr. Ekansh Bansal, Adv.
Mr. Vibhav Mishra, Adv.
Mr. Parmanand Gaur, AOR

Mr. Neeraj Kumar Jain, Sr. Adv.
Mr. Sanjay Singh, Adv.

1

ANNEXURE-IV
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Mr. Aniket Jain, Adv.
Mr. Umang Shankar, AOR
Mr. Subodh Gupta, Adv.
Mr. Deepak Gupta, Adv.

Mr. S. P. Singh, Sr. Adv.
Mr. Omveer Bhati, Adv.
Mr. Mukesh Kumar Singh, Adv.
M/S. Mukesh Kumar Singh and Co., AOR

                   
For Respondent(s)

Mrs. Swarupama Chaturvedi, AOR
Ms. Saumya Yapoor, Adv.
Ms. Himanshi Goel, Adv.

Mr. Pradeep Misra, AOR
Mr. Daleep Dhyani, Adv.
Mr. Suraj Singh, Adv.
Mr. Manoj Kr. Sharma, Adv.
Mr. Bhuwan Chandra, Adv.

Mr. Sanjay Kumar Visen, AOR

                   Ms. Pooja Dhar, AOR

                   Mr. Varinder Kumar Sharma, AOR

Mr. Rohan Thawani, Adv.
Ms. Pooja Dhar, Adv.
Ms. Gunjan Ahuja, Adv.
Mr. Pratul Pratap Singh, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

After  hearing  the  learned  counsel  on  behalf  of  the

parties which includes Shri Rohan, learned counsel, we are of

the view that the following order is required to be passed

keeping in view, undoubtedly, the interest of the environment,

and factoring in both the interests of the persons who are

running the brick kiln industry and the employees who would be

2
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working therein.  

We bear in mind the averments in the affidavit dated

25.03.2022  filed  by  the  Central  Pollution  Control  Board.

Therein, in para 7, it is stated that 2164 units, which are

located in Uttar Pradesh and Haryana, have been on inspection

found to have zig zag technology in place.  But Shri Rohan,

learned counsel for the applicant before the National Green

Tribunal, would point out that about 115 out of them did not

have  the  consent  to  operate.   We  further  take  into

consideration again what is pointed out by Shri Rohan that out

of 2164 units, about 221 units have not admittedly declared

their production capacity.  

Therefore, those units which have the consent to operate

and have also declared the production capacity out of the

2164,  are  permitted  to  operate  subject  to  the  following

conditions.  In other words, we make it clear that those out

of 2164 units, which have not obtained consent to operate and

those units which have not declared their production capacity,

shall not be permitted to operate.

The  permission  to  operate  will  be  subject  to  the

following conditions: 

3
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(1) The production will be permitted only subject to the

units complying with notification dated 22.02.2022.  For

the sake of clarity, we quote the same:

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE NOTIFICATION
New Delhi, the 22nd February, 2022 

G.S.R.143(E).—In  exercise  of  the  powers  conferred  by
sections 6 and 25 of the Environment (Protection) Act,
1986 (29 of 1986), the Central Government hereby makes the
following  rules  further  to  amend  the  Environment
(Protection)Rules, 1986, namely:—

1. Short Title and commencement: -
(1) These rules may be called the Environment (Protection)
Amendment Rules, 2022.
(2)  They  shall  come  into  force  on  the  date  of  their
publication in the Official Gazette.

2.In  the  Environment  (Protection)  Rules,  1986,  in  the
SCHEDULE-I, for entry at Sl. No. 74, the following entry
shall be substituted, namely: -

"74 Brick
Kilns

Particulate  matter  in
stack emission

250 mg/Nm3

Minimum  stack  height
(Vertical  Shaft  Brick
Kilns)
-Kiln  capacity  less
than 30,000 bricks per
day

-Kiln  capacity  equal
or  more  than  30,000
bricks per day

14  m  (at
least  7.5m
from  loading
platform)

16  m  (at
least  8.5m
from  loading
platform)

Minimum  stack  height
(Other  than  Vertical
Shaft Brick Kilns)

4
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-Kiln  capacity  less
than 30,000 bricks per
day

-Kiln capacity equal or
more than 30,000 bricks
per day

24 m

27 m

Notes:

1.All new brick kilns shall be allowed only with zig-zag
technology or vertical shaft or use of Piped Natural Gas
as  fuel  in  brick  making  and  shall  comply  to  these
standards as stipulated in this notification.

2.The existing brick kilns which are not following zig-zag
technology or vertical shaft or use Piped Natural Gas as
fuel  in  brick  making  shall  be  converted  to  zig-zag
technology or vertical shaft or use Piped Natural Gas as
fuel in brick making within a period of (a) one year in
case of kilns located within ten kilometre radius of non-
attainment cities as defined by Central Pollution Control
Board (b) two years for other areas. Further, in cases
where  Central  Pollution  Control  Board/State  Pollution
Control Boards/Pollution Control Committees has separately
laid  down  timelines  for  conversion,  such  orders  shall
prevail.

3.All brick kilns shall use only approved fuel such as
Piped  Natural  Gas,  coal,  fire  wood  and/or  agricultural
residues. Use of pet coke, tyres, plastic, hazardous waste
shall not be allowed in brick kilns.

4.Brick  kilns  shall  construct  permanent  facility  (port
hole and platform) as per the norms or design laid down by
the  Central  Pollution  Control  Board  for  monitoring  of
emissions.

5.Particulate Matter (PM) results shall be normalized at
4% CO2as below:PM (normalized) = (PM (measured)x 4%)/ (%

5
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of  CO2measured  in  stack),  no  normalization  in  case
CO2measured ≥ 4%. Stack height (in metre) shall also be
calculated by formula H=14Q0.3(where Q is SO2emission rate
in kg/hr), and the maximum of two shall apply.

6.Brick kilns should be established at a minimum distance
of 0.8 kilometre from habitation and fruit orchards. State
PollutionControl Boards/Pollution Control Committees may
make siting criteria stringent considering proximity to
habitation,  population  density,  water  bodies,  sensitive
receptors, etc.

7.Brick kilns should be established at a minimum distance
of one kilometre from an existing brick kiln to avoid
clustering of kilns in an area.

8.Brick kilns shall follow process emission/fugitive dust
emission  control  guidelines  as  prescribed  by  concerned
State  Pollution  Control  Boards/Pollution  Control
Committees.

9.The ash generated in the brick kilns shall be fully
utilized in-house in brick making.

10.All necessary approvals from the concerned authorities
including  mining  department  of  the  concerned  State  or
Union Territory shall be obtained for extracting the soil
to be used for brick making in the brick kiln.

11.The  brick  kiln  owners  shall  ensure  that  the  road
utilized  for  transporting  raw  materials  or  bricks  are
paved roads.

12.Vehicles shall be covered during transportation of raw
material/bricks”.

[F. No. Q-15017/35/2007-CPW] 
NARESH PAL GANGAWAR,Addl. Secy.

Note : The principle rules were published in the Gazette
of India, Extraordinary, Part II, Section 3, Sub-section
(i) vide number S.O. 844(E), dated the 19th November, 1986

6
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and lastly amended vide number G.S.R. 724(E), dated the
04th October, 2021”

(2) The Officers of both Central Pollution Control Board and

the  State  Pollution  Control  Boards  shall  conduct  surprise

inspections  without  any  notice  and  warning  to  the  persons

running  the  units  from  time  to  time  to  ensure  that  the

production  is  being  carried  out  in  terms  of  the  aforsaid

notification.

(3) Production will be further subject to the condition that

it  will  be  limited  to  the  production  capacity  as  per  the

consent  granted  by  the  respective  State  Pollution  Control

Boards  as  has  been  in  fact  documented  in  the  compliance

affidavit dated 06.04.2022 (Annexure R2) filed by respondent

No. 2.

As an example, we would take the case of M/s. Shiv Brick

Field, Pura Mahadev, Bagpat.  Production will be limited to

six lakhs for this unit.  In similar vein other units will be

entitled to undertake production, as per the consent granted

by State Pollution Control Board in the affidavit which is

filed by the Pollution Control Board. 

7
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(4) The persons running the units shall report at the end of

every  cycle,  the  actual  total  production  which  has  been

carried out in their units (arising out of each cycle) to the

respective  State  Pollution  Control  Boards.   The  State

Pollution Control Boards shall promptly intimate the Central

Pollution Control Board, the said figures and on the date of

the next hearing, the Central Pollution Control Board will

produce a chart showing the production so that the Court may

analyse as to whether there is a violation of this Court’s

order.

(5)  The  Central  Pollution  Control  Board  and  the  State

Pollution  Control  Board  will  monitor  the  impact  of  the

pollution which is generated as a result of the units being

permitted to operate, and actually carrying out the production

in such form as is measurable.

List the matters on 06th May, 2022.

(NIDHI AHUJA)                    (RENU KAPOOR)
  AR-cum-PS                      BRANCH OFFICER

8
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ITEM NO.42               COURT NO.10           SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No. 18213/2021

(Arising out of impugned final judgment and order dated 17-02-2021 
in OA No. 1016/2019 passed by the National Green Tribunal)

NCR BRICK KILN ASSOCIATION                      Petitioner(s)

                                VERSUS

CENTRAL POLLUTION CONTROL BOARD & ORS.          Respondent(s)

WITH

Diary No(s). 20331/2021 (XVII)

Diary No(s). 7535/2021 (XVII)

Diary No(s). 7667/2021 (XVII)

Diary No(s). 7670/2021 (XVII)

Diary No(s). 23486/2021 (XVII)
 
Date : 08-04-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE K.M. JOSEPH
         HON'BLE MR. JUSTICE HRISHIKESH ROY

For Petitioner(s)
Mr. Sanjay Rathi, Adv.
Mr. Ekansh Bansal, Adv.
Mr. Vibhav Mishra, Adv.
Mr. Parmanand Gaur, AOR

Mr. Neeraj Kumar Jain, Sr. Adv.
Mr. Sanjay Singh, Adv.
Mr. Aniket Jain, Adv.
Mr. Umang Shankar, AOR
Mr. Subodh Gupta, Adv.
Mr. Deepak Gupta, Adv.

Mr. G. Balaji, AOR
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Mr. S. P. Singh, Sr. Adv.
Mr. Omveer Bhati, Adv.
Mr. Mukesh Kumar Singh, Adv.
M/S. Mukesh Kumar Singh and Co., AOR

                   
For Respondent(s)

Mrs. Swarupama Chaturvedi, AOR
Ms. Saumya Yapoor, Adv.
Ms. Himanshi Goel, Adv.

Mr. Pradeep Misra, AOR
Mr. Daleep Dhyani, Adv.
Mr. Suraj Singh, Adv.
Mr. Manoj Kr. Sharma, Adv.
Mr. Bhuwan Chandra, Adv.

Mr. Sanjay Kumar Visen, AOR

                   Ms. Pooja Dhar, AOR

                   Mr. Varinder Kumar Sharma, AOR

Mr. Rohan Thawani, Adv.
Ms. Pooja Dhar, Adv.
Ms. Gunjan Ahuja, Adv.
Mr. Pratul Pratap Singh, Adv.

          UPON hearing the counsel the Court made the following
                             O R D E R

After  hearing  the  learned  counsel  on  behalf  of  the

parties which includes Shri Rohan, learned counsel, we are of

the view that the following order is required to be passed

keeping in view, undoubtedly, the interest of the environment,

and factoring in both the interests of the persons who are

running the brick kiln industry and the employees who would be

working therein.  

We bear in mind the averments in the affidavit dated

25.03.2022  filed  by  the  Central  Pollution  Control  Board.

10

34



CA Diary No. 18213/2021 etc.

Therein, in para 7, it is stated that 2164 units, which are

located in Uttar Pradesh and Haryana, have been on inspection

found to have zig zag technology in place.  But Shri Rohan,

learned counsel for the applicant before the National Green

Tribunal, would point out that about 115 out of them did not

have  the  consent  to  operate.   We  further  take  into

consideration again what is pointed out by Shri Rohan that out

of 2164 units, about 221 units have not admittedly declared

their production capacity.  

Therefore, those units which have the consent to operate

and have also declared the production capacity out of the

2164,  are  permitted  to  operate  subject  to  the  following

conditions.  In other words, we make it clear that those out

of 2164 units, which have not obtained consent to operate and

those units which have not declared their production capacity,

shall not be permitted to operate.

The  permission  to  operate  will  be  subject  to  the

following conditions: 

(1) The production will be permitted only subject to the

units complying with notification dated 22.02.2022.  For

the sake of clarity, we quote the same:

11
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE NOTIFICATION
New Delhi, the 22nd February, 2022 

G.S.R.143(E).—In  exercise  of  the  powers  conferred  by
sections 6 and 25 of the Environment (Protection) Act,
1986 (29 of 1986), the Central Government hereby makes the
following  rules  further  to  amend  the  Environment
(Protection)Rules, 1986, namely:—

1. Short Title and commencement: -
(1) These rules may be called the Environment (Protection)
Amendment Rules, 2022.
(2)  They  shall  come  into  force  on  the  date  of  their
publication in the Official Gazette.

2.In  the  Environment  (Protection)  Rules,  1986,  in  the
SCHEDULE-I, for entry at Sl. No. 74, the following entry
shall be substituted, namely: -

"74 Brick
Kilns

Particulate  matter  in
stack emission

250 mg/Nm3

Minimum  stack  height
(Vertical  Shaft  Brick
Kilns)
-Kiln  capacity  less
than 30,000 bricks per
day

-Kiln  capacity  equal
or  more  than  30,000
bricks per day

14  m  (at
least  7.5m
from  loading
platform)

16  m  (at
least  8.5m
from  loading
platform)

Minimum  stack  height
(Other  than  Vertical
Shaft Brick Kilns)

-Kiln  capacity  less
than 30,000 bricks per
day

-Kiln capacity equal or

24 m

27 m

12
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more than 30,000 bricks
per day

Notes:

1.All new brick kilns shall be allowed only with zig-zag
technology or vertical shaft or use of Piped Natural Gas
as  fuel  in  brick  making  and  shall  comply  to  these
standards as stipulated in this notification.

2.The existing brick kilns which are not following zig-zag
technology or vertical shaft or use Piped Natural Gas as
fuel  in  brick  making  shall  be  converted  to  zig-zag
technology or vertical shaft or use Piped Natural Gas as
fuel in brick making within a period of (a) one year in
case of kilns located within ten kilometre radius of non-
attainment cities as defined by Central Pollution Control
Board (b) two years for other areas. Further, in cases
where  Central  Pollution  Control  Board/State  Pollution
Control Boards/Pollution Control Committees has separately
laid  down  timelines  for  conversion,  such  orders  shall
prevail.

3.All brick kilns shall use only approved fuel such as
Piped  Natural  Gas,  coal,  fire  wood  and/or  agricultural
residues. Use of pet coke, tyres, plastic, hazardous waste
shall not be allowed in brick kilns.

4.Brick  kilns  shall  construct  permanent  facility  (port
hole and platform) as per the norms or design laid down by
the  Central  Pollution  Control  Board  for  monitoring  of
emissions.

5.Particulate Matter (PM) results shall be normalized at
4% CO2as below:PM (normalized) = (PM (measured)x 4%)/ (%
of  CO2measured  in  stack),  no  normalization  in  case
CO2measured ≥ 4%. Stack height (in metre) shall also be
calculated by formula H=14Q0.3(where Q is SO2emission rate
in kg/hr), and the maximum of two shall apply.

6.Brick kilns should be established at a minimum distance
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of 0.8 kilometre from habitation and fruit orchards. State
PollutionControl Boards/Pollution Control Committees may
make siting criteria stringent considering proximity to
habitation,  population  density,  water  bodies,  sensitive
receptors, etc.

7.Brick kilns should be established at a minimum distance
of one kilometre from an existing brick kiln to avoid
clustering of kilns in an area.

8.Brick kilns shall follow process emission/fugitive dust
emission  control  guidelines  as  prescribed  by  concerned
State  Pollution  Control  Boards/Pollution  Control
Committees.

9.The ash generated in the brick kilns shall be fully
utilized in-house in brick making.

10.All necessary approvals from the concerned authorities
including  mining  department  of  the  concerned  State  or
Union Territory shall be obtained for extracting the soil
to be used for brick making in the brick kiln.

11.The  brick  kiln  owners  shall  ensure  that  the  road
utilized  for  transporting  raw  materials  or  bricks  are
paved roads.

12.Vehicles shall be covered during transportation of raw
material/bricks”.

[F. No. Q-15017/35/2007-CPW] 
NARESH PAL GANGAWAR,Addl. Secy.

Note : The principle rules were published in the Gazette
of India, Extraordinary, Part II, Section 3, Sub-section
(i) vide number S.O. 844(E), dated the 19th November, 1986
and lastly amended vide number G.S.R. 724(E), dated the
04th October, 2021”

(2) The Officers of both Central Pollution Control Board and
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the  State  Pollution  Control  Boards  shall  conduct  surprise

inspections  without  any  notice  and  warning  to  the  persons

running  the  units  from  time  to  time  to  ensure  that  the

production  is  being  carried  out  in  terms  of  the  aforsaid

notification.

(3) Production will be further subject to the condition that

it  will  be  limited  to  the  production  capacity  as  per  the

consent  granted  by  the  respective  State  Pollution  Control

Boards  as  has  been  in  fact  documented  in  the  compliance

affidavit dated 06.04.2022 (Annexure R2) filed by respondent

No. 2.

As an example, we would take the case of M/s. Shiv Brick

Field, Pura Mahadev, Bagpat.  Production will be limited to

six lakhs for this unit.  In similar vein other units will be

entitled to undertake production, as per the consent granted

by State Pollution Control Board in the affidavit which is

filed by the Pollution Control Board. 

(4) The persons running the units shall report at the end of

every  cycle,  the  actual  total  production  which  has  been

carried out in their units (arising out of each cycle) to the
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respective  State  Pollution  Control  Boards.   The  State

Pollution Control Boards shall promptly intimate the Central

Pollution Control Board, the said figures and on the date of

the next hearing, the Central Pollution Control Board will

produce a chart showing the production so that the Court may

analyse as to whether there is a violation of this Court’s

order.

(5)  The  Central  Pollution  Control  Board  and  the  State

Pollution  Control  Board  will  monitor  the  impact  of  the

pollution which is generated as a result of the units being

permitted to operate, and actually carrying out the production

in such form as is measurable.

List the matters on 06th May, 2022.

(NIDHI AHUJA)                    (RENU KAPOOR)
  AR-cum-PS                      BRANCH OFFICER
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Sr. No. Name & Address of the Brick Kilns

1 M/S R N Brick Vill. Sikri Kalan Modinagar UP 

2 M/S Shivam Brick Field Vill. Sonda Modinagar

3 M/S Om Shree Brick Field Vill. Abupur Modinagar

4 M/S Chaudhary Brick Field Sonda Modimnagar

5 M/S Shiv Brick Field Monki Modinagar

6 M/S Satyam Brick Field Dosa Banjar Pur Modinagar 

7 Maa Vaishno Brick Field, Khasra No. 550, Dosa Banjarpur, Modinagar, Ghaziabad

8 B.R. Realcon Pvt. Ltd. Unit-II, Vill. Kazampur, Modinagar, Ghaziabad

9 M/S Parvati Brick Field Vill. Manki Modinagar

10 Abc Brick Field, Vill.-Kalchina,Modinagar, Ghaziabad

11 M/S Chaudhary Brick Field Kalchina Modinagar

12 M/S Triveni Brick Field Kalchina Modinagar

13 M/S Aman Brick Field Vill. Rawli Kala Modinagar

14 Vikas Brick Field, Suthari, Ghaziabad

15 Shocken Bhatta Co., Kharjivanpur Khimavati, Modinagar, Ghaziabad

16 Maa Brick Singh, Village Jalalpur Dindar, Muradnagar, Ghaziabad

17 Laxmi Brick Field, Mehmudabad Bhadoli, Ghaziabad

18 Aakash Brick Field, Vill.-Amirpur Garhi, Murad Nagar, Modinagar, Ghaziabad

19 Ganga Brick Field, Choudhary Brick Field (New Name), Vill.- Kumhera,Giyashpur 

Road, Buredi, Kumhalhada, Ghaziabad 20 S R Brick Field, Khasra No. 96, Vill.- Sultan Nagar, Chhazupur, Modinagar, 

Ghaziabad21 B.R. Realcon Pvt. Ltd., Unit-II, Vill. Bhadooli, Modinagar, Ghaziabad

22 Nisha Brick Field, Khasra No. 1330, Surana, Muradnagar, Ghaziabad

23 Mahamaya Brick Field Khasra No-657, Mathurapur, Ghaziabad

24 Durga Bhatta Co, Khasra No-457, Makraida Pipeline, Modinagar, Ghaziabad

25 Mayank Brick Field Co, Khasra No-303, Nagla Firozpiur, Mohanpur, Ghaziabad

26 OM Brick Field Company, Nagla, Firozpur, Ghaziabad

27 Friend Buidwell Pvt. Ltd Unit-I, Khasra No-419-420, Nagla Firozpur, Mohanpur, 

Bamba, Bhowapur, Ghaziabad28 Mahalaxmi Brick Field, Khasra No-107, Atornagla, Ghaziabad

29 Sandeep Brick Field, Bikanpur, Modinagar, Ghaziabad

30 Satya Brick Field, Bhikanpur, Modinagar, Ghaziabad

31 DS -1 Bhatta Co., Khasra No-497, Bhikkanpur, Meerut Road Ghaziabad

32 Laxmi Brick Field Unit-2, Mehmudabad, Bhadoli, Pargana, Jalabad, Ghaziabad

33 Laxmi Brick Field, Khasra No-439, 653, 790, Samsher, Pargana, Jalalabad, 

Ghaziabad34 OM Bhatta Co. , Khasra No-183, 185, 187, Jagjivanpur, Makreda, Ghaziabad

35 Kanha Brick Field, Khasra No 1237, Bhadurpur, Ghaziabad

List of 57 brick kilns permitted to operate

ANNEXURE-5A
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36 Sanvi Brick Industries, Khasra No 638, Morta, Ghaziabad

37 Abhinav Brick Field, Khasra No-938, Bahadarpur, Ghaziabad

38 Ganesh Brick Field, Khasra No-123, Jagjivanpur, Bhikkanpur, Ghaziabad

39 Shiv Brick Field, Khasra No-88, Bhikkanpur, Muradnagar, Ghaziabad

40 Jai Hanuman Brick Field, Khasra No-458, Mathurapur, Pipeline Road, Ghaziabad

41 Shree Ganesh Brick Field, Khasra No-680, Shamsher Pipeline, Ghaziabad

42 Om Brick Field, Firozpur, Mohanpur, Ghaziabad

43 Om Brick Field, Shamsher, Ghaziabad

44 Bhalla Brick Industries-2, Khasra No-724, Shamsher, Ghaziabad

45 M/S Bala Ji Bhatta Co., Khasara No. 120, Asalatpur, Farukh Nagar, Loni, Ghaziabad

46 M/S Deepak Brick Field Khasara No. 178, Bhanoda, Loni, Ghaziabad

47 M/S Ashveer Brick Field, Khasara No. 4, Sharfuddinpur Jawali, Loni, Ghaziabad

48 M/S Vivek Brick Field, Khasra No. 223, Sharifbad, Loni, Ghaziabad 

49 M/S PRB Bhatta Company, Vill: Badshahpur, Siroli, Loni, Ghaziabad

50 M/S Durga Brick Field, Nithora Loni, Ghaziabad 

51 M/S Laxmi Bhatta Company, Khasra No. 685,686 Shakalpuri Loni, Ghaziabad 

52 M/S Ram Brick Field, Mewla Bhatti Loni, Ghaziabad

53 M/S Jitendra Bricks Field, Daulatabad Khad Khadi Ghaziabad

54 M/S Sunny Brick Field, Daulatabad Khad Khadi, Ghaziabad

55 M/S Rakesh Brick Field, Sirauli Loni, Ghaziabad

56 M/S Shri Radha Krishna Bhatta Company, Badshahpur Loni, Ghaziabad

57 M/S Dhama Bhatta, Badhshapur Siroli, Loni, Ghaziabad
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Sr. No. Name & Address of the Brick Kilns

1 M/S Gauri Brick Field Vill. Sonda Modinagar Ghaziabad

2 M/S Radha Brick Field Vill. Sonda Modinagar Ghaziabad

3 M/S Mahadev Brick Udyog Vill. Somnda Modinagar

4 M/S Mahadev Brick Field Sonda Modinagar

5 M/S Om Bhatta Shapur Modinagar

6 M/S Jayant Prasad and Sons M/S J P and Sons Vill. Mohamadpur Kadim Modinagar

7 M/S Ram Bhatta Udyog Vill. Mohammad Pur Kadim Modinagar

8 M/S Mohammad Brick Field Mohammad Pur Pur Kadim Modinagar

9 M/S Om Shree Brick Field Vill. Nanglamana Modinagar

10 M/S Om Bhatta Co. Mohmmad Pur Kadim Modinagar

11 M/S Hariom Bhatta Udyog Vill. Fafrana Modinagar

12 M/S Om Shree Ganesh Brick Field Khasrano. 997 Vill. Nizampur Modinagar

13 M/S D K Bhatta Monki  Modinagar

14 M/S Om Bhatta Udyog Vill. Kajampur Mohammadpur Kadim Modinagar

15 M/S Chaudhary Bhatta Udyog, Vill. Sikri Kalan Kajampur Modinagar

16 M/S Tayal Brick Field Vill. Kazampur Modinagar

17 M/S Arun Brick Field Kajampur Modinaghar

18 M/S Om Brick Field, Vill. Banjapur Ghaziabad

19 Chaudhary Bhatta Company, Vill. Dausa Banjarpur, Modinagar, Ghaziabad

20 M/S Om Prakash and Sons Vill Muradgrampur P Ursi Modinagar

21 M/S Triveni Brick Field, Vill Kalchina Modinagar

22 M/S Samsad Brick Field Vill. Kalchina Modinagar

23 M/S Gagan Brick Field Kalchina Modinagar

24 Dinesh Brick Field, Surana, Ghaziabad

List of 73 kilns which were not permitted to operate

ANNEXURE-5B
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25 Mukesh Bricks, Village Kumheda Modinagar, Ghaziabad

26 Ansh Brick Field, Vill.-Bhneda, Modinagar, Ghaziabad

27 Deepak Brick Field, Chajjupur, Modinagar, Ghaziabad

28 B.R. Realcon Pvt. Ltd., Unit-III, Vill. Bhadooli, Modinagar, Ghaziabad

29 Dev Brick Field, Khasra  No-595, 654, 655 Mathurapur, Ghaziabad

30 Ds Bhatta Co., Shamsher Pipeline, Ghaziabad

31 Mahadev Brick Field, Khasra No-543, 544, Nagla, Firozpur, Mohanpur, Ghaziabad

32 Bk Brick Field, Khasra No-229, Meerut Road, Shahpur-Nij, Ghaziabad

33 Nehra Brick Field, Khasra No 316, Shahpur, Morta, Ghaziabad

34 Bhikkenpur Brick Co, Bhekkenpur, Ghaziabad

35 Sparsh Bhatta Co., Bhikkanpur, Ghaziabad

36 Chaudhary Bhatta Co., Bhikkanpur, Modinagar , Ghaziabad

37 Hunny Brick Field, Jagjivanpur, Makred Ghaziabad

38 A B Bhatta Co., Mohadabad, Modinagar, Ghaziabad

39 Mohd., Umar Safiq Brick Field, Khasra No-1200, 1201, Nahal, Pargana-Dashna,

Ghaziabad
40 Ankit Brick Field, Mohamdabad Pipeline, Ghaziabad

41 OM Brick Company, Khasra No-530, Bhikkanpur, Meerut Road, Ghaziabad

42 M/S Shakti Brick Field, Mewla Bhatti, Loni, Ghaziabad

43 M/S BM Bhatta Company, Frukh Nagar, Asalatpur, Loni Ghaziabad 

44 M/S Janta Brick Field, Old Name Akash Brick Field, Khasra No. 224, 225, Aurangabad

Risthal, Loni, Ghaziabad 
45 M/S Balaji Gram Udyog Sansthan, Khasara No. 114,119, Mahmudpur, Loni,

Ghaziabad
46 M/S Deepak Brick Field, Khasara No. 1136, Jawali, Loni, Ghaziabad 

47 M/S Ashveer Brick Field, Sharifabad Jawali, Loni, Ghaziabad

48 M/S Praveen Brick Field, Khasra No 477, Rajpur, Loni, Ghaziabad

49 M/S Kuldeep Singh Brick Field, Khasra No 1181-1182, Vill: Jawali, Loni, Ghaziabad

50 M/S Jai Durga Bhatta Company, Village: Fatiyabad Nithora, Loni, Ghaziabad
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51 M/S Kisan Bhatta Company, Vill: Seroli, Loni, Ghaziabad

52 M/S R M Builders, Old Name Pradhan Brick Field, Khasra No-60, Mahamudpur, Loni,

Ghaziabad
53 M/S Shri Ram Bhatta Company, Village Dharipur, Bhupkhera, Loni, Ghaziabad

54 M/S Shree Sai Ram Bhatta Company, Village Badshahpur, Siroli, Ghaziabad

55 M/S DCM Bhatta Udhyog, Khasra No. 535 Dhaeipur Loni, Ghaziabad

56 M/S DCM Brick Field, Afjal Nagar Siti Loni, Ghaziabad

57 M/S Manya Brick Field, Badshahpur Sitrole Loni, Ghaziabad

58 M/S Shree Krishna Brick Field, Badshapur Siroli, Loni, Ghaziabad

59 M/S Shree Ram Brick Field,  Khasra No. 1235, Shakalpura Loni, Ghaziabad

60 M/S Baba Bhatta Company, Khasra No. 463,465 Dharipur Loni, Ghaziabad

61 M/S Maa Laxmi Brick Field, Chhirodi Khad Khadi Loni, Ghaziabad

62 M/S Monu Brick Field, Khasra No. 17, Bhowapur Loni, Ghaziabad

63 M/S Sachin Brick Field, Khasra No. 335, Ganauli Ghaziabad 

64 M/S Arun Brick Field, Shakalpuri Loni, Ghaziabad

65 M/S Shankar Bhatta Com., Shakalpuri Loni, Ghaziabad

66 M/S ABC Bhatta Company, Bhoop Kheri, Loni, Ghaziabad

67 M/S Balaji Bricks Field, Sete Loni, Ghaziabad

68 M/S Shyam Brick Field, Khasra No. 595 Shakalpura Loni, Ghaziabad

69 M/S Hansh Brick Field, Khasra No. 48-49 Jawali Loni, Ghaziabad

70 M/S Mahaveer Bhatta Comp., Dharipur Loni, Ghaziabad

71 M/S Shri Ram Bhatta Company, Khad Khadi, Ghaziabad

72 M/S MSC Bhatta Company, Risthal Mahmoodpur Loni, Ghaziabad 

73 M/S Baba Mohan Ram Brick Field, Ritsal Loni, Ghaziabad

45



ANNEXURE-VI

46



ANNEXURE-VII

47



ANNEXURE-VIII

48



ANNEXURE-IX

49



S. No.  Name & Add. Of Brick Kiln Date of 

Inspection 

Status of 

production as 

per CPCB 

Affidavit 

Permitted production 

per day (as per 

application form/CTO)

Consent 

Status 

(Yes/No)

Compliance status 

wrt Supreme Court 

order dt. 

08/04/2022

Action Taken

1 GAURI BRICK FIELD, VILLAGE SONDA MODINAGAR,

GHAZIABAD, GHAZIABAD, 201204

10.05.2022 Not Verified 18000 31.08.2022 Complying Closed on site & Joint 

report attached.

2 RADHA BRICK FIELD, VILLAGE SONDA

MODINAGAR, GHAZIABAD,GHAZIABAD,201204

10.05.2022 Not Verified 19000 31.08.2023 Complying Closed on site & Joint 

report attached.

3 Mahadev Brick Field, VILLAGE SONDA

MODINAGAR, GHAZIABAD

10.05.2022 Not Verified 198000 31.12.2022 Complying Closed on site & Joint 

report attached.

4 MAHADEV BRICK UDYOG, VILLAGE SONDA

MODINAGAR, GHAZIABAD

10.05.2022 Not Verified 19700 31.12.2022 Complying Closed on site & Joint 

report attached.

5 RAM BHATTA UDYOG, VILLAGE MAHAMADPUR

KADIM, MODINAGAR, GHAZIABAD,

UP,GHAZIABAD,

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

6 MOHAMMADPUR BRICK FIELD, KHASRA NO-273,

VILLAGE MOHAMMADPUR KADIM,GHAZIABAD,

10.05.2022 Not Verified 178571 31.07.2023 Complying Closed on site & Joint 

report attached.

7 OM SHREE GANESH BRICK FIELD, KHASRA NO-997,

VILLAGE NIZAMPUR, MODINAGAR,

GHAZIABAD,GHAZIABAD

10.05.2022 Not Verified Not informed 31.07.2023 Complying Closed on site & Joint 

report attached.

8 CHAUDHARY BHATTA UDYOG, KHSRA NO

694,691AND 689 VILLAGE SIKRI KALAN

,KAJAMPUR,TEHSIL MODINAGAR,DISTT

GHAZIABAD (U.P),GHAZIABAD,201204

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

9 TAYAL BRICK FIELD, KHASRA NO 1925, 216/228,

VILLAGE KAZAMPUR, TEHSIL MODINAGAR,

GHAZIABAD,GHAZIABAD

10.05.2022 Not Verified 19571 31.07.2023 Complying Closed on site & Joint 

report attached.

10 ARUN BRICK FIELD, KHASRA NO 33 , 35, VILLAGE

DOSA BANJRAPUR, TEHSIL-

MODINAGAR,GHAZIABAD,GHAZIABAD,

10.05.2022 Not Verified 19642 31.07.2023 Complying Closed on site & Joint 

report attached.

Brick Kiln Supreme court compliance status as per HO letter Dt. 09.05.2022
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11 OM BRICK FIELD OLD NAME PS BRICK FIELD,

KHASRA NO- 42, VILLAGE BANJAPUR, ,GHAZIABAD,

10.05.2022 Not Verified 17857 31.07.2023 Complying Closed on site & Joint 

report attached.

12 CHAUDHARY BHATTA COMPANY, Khasra No-545,

Village Dausa banjarpur, Modinagar,GHAZIABAD,

10.05.2022 Not Verified 17857 31.07.2023 Complying Closed on site & Joint 

report attached.

13 TRIVENI BRICK FIELD, KALCHHINA, GHAZIABAD, 

UP,GHAZIABAD,

10.05.2022 Not Verified 18000 31.07.2023 Complying Closed on site & Joint 

report attached.

14 SAMSAD BRICK FIELD, KHASRA NO-1037 OR 1038

VILLAGE KALCHHINA, MODINAGAR ,GHAZIABAD,

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

15 Mukesh Bricks, VILLAGE KUMHEDA MODINAGAR,

GHAZIABAD.

10.05.2022 Not Verified 19500 31.12.2022 Complying Closed on site & Joint 

report attached.

16 BR REALCON PVT LTD UNIT 3, KHASRA NO-1220

VILLAGE BHADOOLI, PARGANA JALALABAD,

GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified Not informed 31.07.2023 Complying Closed on site & Joint 

report attached.

17 DEV BRICK FIELD, KHASRA NO- 595, 654, 655,

MATHURAPUR,GHAZIABAD,UP

10.05.2022 Not Verified 17000 31.07.2023 Complying Closed on site & Joint 

report attached.

18 MAHADEV BRICK FIELD, MAHADEV BRICK FIELD ,

KHASRA NO-543,544 ,NAGLA FIROZPUR

MOHANPUR ,GHAZIABAD,GHAZIABAD,201206

10.05.2022 Not Verified Not informed 31.07.2023 Complying Closed on site & Joint 

report attached.

19 BK BRICK FIELD OLD NAME SHIVANI BHATTA

COMPANY, KHASRA NO-229, MEERUT ROAD,

SHAHPUR-NIJ, GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

20 NEHRA BRICK FIELD OLD NAME RAGHAV BRICK

FIELD, KHASRA NO-316, VILLAGE- SHAHPUR

MORTA, GHAZIABAD, UP

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

21 BHIKENPUR BRICK CO, VILLAGE- BHIKENPUR,

TEHSIL- GHAZIABAD, DISTRICT- GHAZIABAD, UP

09.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

22 SPARSH BHATTA COMPANY, VILLAGE- BHIKANPUR,

TEHSIL-GHAZIABAD, DISTRICT- GHAZIABAD, UP

10.05.2022 Not Verified Not informed 31.07.2023 Complying Closed on site & Joint 

report attached.
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23 CHAUDHARY BHATTA COMPANY, VILLAGE

BHIKHANPUR, MURADNAGAR, GHAZIABAD

10.05.2022 Not Verified 10000 31.07.2022 Complying Closed on site & Joint 

report attached.

24 HUNNY BRICK FIELD, VILL. JAGJIVANPUR

MAKREDA, GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 10000 31.07.2023 Complying Closed on site & Joint 

report attached.

25 A.B. BHATTA COMPANY, VILLAGE MOHMADABAD,

MURADNAGAR, GHAZIABAD

10.05.2022 Not Verified 10000 31.07.2022 Complying Closed on site & Joint 

report attached.

26 MS MOHD UMAR SAFIQ BRICK FIELD, khasra

no.1200, 1201 village-nahal, pargana-dashna,

teshil ditt-ghaziabad,GHAZIABAD

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

27 ANKIT BRICK FIELD, VILLAGE MOHAMADABAD PIPE

LINE, MODINAGAR, GHAZIABAD

10.05.2022 Not Verified 24500 31.07.2022 Complying Closed on site & Joint 

report attached.

28 OM BRICKS COMPANY, KHASRA NO- 530, VILLAGE

BHIKKANPUR, MEERUT ROAD ,GHAZIABAD,

10.05.2022 Not Verified 18000 31.07.2023 Complying Closed on site & Joint 

report attached.

29 SHAKTI BRICK FIELD, VILLAGE MEWLA BHATTI

LONI, GHAZIABAD

10.05.2022 Not Verified 17000 31.12.2022 Complying Closed on site & Joint 

report attached.

30 B M BHATTA COMPANY, VILLAGE- FRUKH NAGAR,

ASALATPUR, LONI, GHAZIABAD, UP

10.05.2022 Not Verified 17000 31.07.2023 Complying Closed on site & Joint 

report attached.

31 JANTA BRICK FIELD OLD NAME AKASH BRICK FIELD,

KHASRA NO- 224, 225, VILLAGE -AURANGABAD -

RISTHAL, LONI, GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 16000 31.07.2023 Complying Closed on site & Joint 

report attached.

32 BALJI GRAM UDYOG SANSTHAN, Khasra No-114,

119, Village Mahmudpur Loni, Ghaziabad

10.05.2022 Not Verified 17000 31.12.2022 Complying Closed on site & Joint 

report attached.

33 DEEPAK BRICK FIELD, KHASRA NO-1136, JAWALI,

LONI, GHAZIABAD, UP

10.05.2022 Not Verified 17000 31.07.2023 Complying Closed on site & Joint 

report attached.

34 ASHVEER BRICK FIELD, VILLAGE- SHARIFABAD,

JAWALI, LONI, GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 16000 31.07.2023 Complying Closed on site & Joint 

report attached.
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35 PRAVIN BRICK FIELD, KHASRA NO-477, RAJPUR,

LONI, GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 16000 31.07.2023 Complying Closed on site & Joint 

report attached.

36 KULDEEP SINGH BRICK FIELD, KHASRA NO- 1181-

1182, VILLAGE - JAWALI, LONI, GHAZIABAD, UP

10.05.2022 Not Verified 15000 31.07.2023 Complying Closed on site & Joint 

report attached.

37 JAI DURGA BHATTA COMPANY, VILLAGE

FATIYABAD NITHORA LONI,

GHAZIABAD,GHAZIABAD,201102

10.05.2022 Not Verified 18000 31.07.2023 Complying Closed on site & Joint 

report attached.

38 KISAN BHATTA COMPANY, VILLAGE- SEROLI, LONI,

GHAZIABAD,GHAZIABAD

10.05.2022 Not Verified 19000 31.07.2023 Complying Closed on site & Joint 

report attached.

39 RM BUILDERS OLD NAME PRADHAN BRICK FIELD,

KHASRA NO- 61, MAHAMUDPUR LONI,

GHAZIABAD, UP ,GHAZIABAD,

10.05.2022 Not Verified 16000 31.07.2023 Complying Closed on site & Joint 

report attached.

40 SHRI RAM BHATTA COMPANY, VILLAGE DHARIPUR,

BHUPKHERA, LONI, GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 18700 31.07.2023 Complying Closed on site & Joint 

report attached.

41 SHREE SAI RAM BHATTA COMPANY, VILLAGE

BADSHAHPUR SIROLI,GHAZIABAD,

10.05.2022 Not Verified 17000 31.07.2023 Complying Closed on site & Joint 

report attached.

42 D C M BHATTA UDYOG, KHASRA NO- 535

DHARIPUR, LONI,GHAZIABAD,

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

43 MANYA BRICK FIELD, village Badshapur, Sirole,

Loni, Gzb,GHAZIABAD,

10.05.2022 Not Verified 19500 31.07.2023 Complying Closed on site & Joint 

report attached.

44 Shree Krishna Brick Field, Village Badshapur Siroli,

Loni, Ghaziabad,GHAZIABAD,

10.05.2022 Not Verified 19000 31.07.2022 Complying Closed on site & Joint 

report attached.

45 SHREE RAM BRICK FIELD, KHASRA NO-1235,

VILLAGE SHAKALPURA, LONI, GHAZIABAD, UP

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

46 BABA BHATTA COMPANY, KHASRA NO. 463,465,

VILLAGE DHARIPUR,

LONI,GHAZIABAD,GHAZIABAD,201102

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.
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47 MAA LAXMI BRICK FIELD, VILLAGE CHIRODI

KHARKAHADI, LONI, GHAZIABAD, UP

10.05.2022 Not Verified 15000 31.07.2023 Complying Closed on site & Joint 

report attached.

48 MONU BRICK FIELD, KHASRA NO-17, VILLAGE

BHOWAPUR, LONI,GHAZIABAD,

10.05.2022 Not Verified 18000 31.07.2023 Complying Closed on site & Joint 

report attached.

49 SACHIN BRICK FIELD, KHASRA NO-335, VILLAGE

GANAULI,GHAZIABAD,

10.05.2022 Not Verified 15000 31.07.2023 Complying Closed on site & Joint 

report attached.

50 ARUN BRICK FIELD, VILLAGE SHAKALPURA LONI,

GHAZIABAD

10.05.2022 Not Verified 16000 31.12.2022 Complying Closed on site & Joint 

report attached.

51 SHANKAR BHATTA CO., VILLAGE SAKALPURA,

GHAZIABAD

10.05.2022 Not Verified 17000 31.12.2022 Complying Closed on site & Joint 

report attached.

52 A B C BHATTA COMPANY, VILLAGE BHOOP KHERI,

LONI, GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 19000 31.07.2023 Complying Closed on site & Joint 

report attached.

53 BALAJI BRICK FIELD, VILLAGE SETE LONI,

GHAZIABAD, UP,GHAZIABAD,

10.05.2022 Not Verified 17000 31.07.2023 Complying Closed on site & Joint 

report attached.

54 SHYAM BRICK FIELD, KHASRA NO. 595,

SHAKALPURA LONI,

GHAZIABAD,GHAZIABAD,201102

10.05.2022 Not Verified 19000 31.07.2023 Complying Closed on site & Joint 

report attached.

55 HANSH BRICK FIELD, KHASRA NO. 48-49, VILLAGE-

JAWALI LONI, GHAZIABAD, UP,GHAZIABAD,201001

10.05.2022 Not Verified 18000 31.07.2023 Complying Closed on site & Joint 

report attached.

56 MAHAVEER BHATTA COMPANY, VILLAGE

DHARIPUR, LONI GHAZIABAD.,GHAZIABAD,201102

10.05.2022 Not Verified 19000 31.07.2023 Complying Closed on site & Joint 

report attached.

57 SHRI RAM BHATTA COMPANY, KHAD KHADI, LONI,

GHAZIABAD,GHAZIABAD

10.05.2022 Not Verified 19000 31.07.2023 Complying Closed on site & Joint 

report attached.

58 MSC BHATTA COMPANY, VILLAGE RISTHAL,

MAHMOODPUR, LONI, GHAZIABAD,

UP,GHAZIABAD,

10.05.2022 Not Verified 15000 31.07.2023 Complying Closed on site & Joint 

report attached.
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59 BABA MAHONRAM BRICK FIELD, VILLAGE-

RITSAL,LONI , GHAZIABAD, UP,GHAZIABAD,201003

10.05.2022 Not Verified 18000 31.07.2023 Complying Closed on site & Joint 

report attached.

60 M/s DCM Brick Field, Afjal Nagar siti Loni,

Ghaziabad

10.05.2022 Not Verified 20000 31.07.2023 Complying Closed on site & Joint 

report attached.

61 M/s Om Bhatta, Shapur, Modinagar, Ghaziabad 10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.

62 M/s Jayant Prasad and Sons, M/s J P and Sons Vill 10.05.2022 Not Verified Not informed 31.12.2020 Complying Closed on site & Joint 

report attached.

63 M/s Om Shree Brick Field, Village-Nanglamana

Modinagar, Ghaziabad

10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.

64 M/s Om Bhatta Co.MohmmadpurKadim

Modinagar, Ghaziabad

10.05.2022 Not Verified 20000 31.12.2020 Complying Closed on site & Joint 

report attached.

65 M/s Hariom Bhatta Udyog, Vill-Fafrana,

Modinagar, Ghaziabad

10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.

66 M/s D K Bhatta Co. Monki, Modinagar, Ghaziabad 10.05.2022 Not Verified Not informed 31.12.2020 Complying Closed on site & Joint 

report attached.

67 M/s Om Bhatta Udyog, Village-Kajampur,

Mohammadpur kadim, Modinagar, Ghaziabad

10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.

68 M/s Om Prakash and Sons, Vill-Muradgrampur

Ursi, Modinagar, Ghaziabad

10.05.2022 Not Verified 29000 31.12.2020 Complying Closed on site & Joint 

report attached.

69 M/s Ganga Brick Field, Kalchina, Modinagar,

Ghaziabad

10.05.2022 Not Verified 18000 No Complying Closed on site & Joint 

report attached.

70 M/s Dinesh Brick Field, Surana, Ghaziabad 10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.
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71 M/s Ansh Brick Field, Vill-Bhneda, Modinagar,

Ghaziabad

10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.

72 M/s Deepak Brick field, Chajjpur, Modinagar,

Ghaziabad

10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.

73 M/s DS Bhatta Co. Shamsher Pipelinr, Ghaziabad 10.05.2022 Not Verified Not informed No Complying Closed on site & Joint 

report attached.
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ITEM NO.30               COURT NO.9               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL Diary No(s). 18213/2021

(Arising out of impugned final judgment and order dated  17-02-2021
in OA No. 1016/2019 passed by the National Green Tribunal)

NCR BRICK KILN ASSOCIATION                         Petitioner(s)

                                VERSUS

CENTRAL POLLUTION CONTROL BOARD & ORS.             Respondent(s)

WITH

Diary No(s). 20331/2021 (XVII)

Diary No(s). 7535/2021 (XVII)

Diary No(s). 7667/2021 (XVII)

Diary No(s). 7670/2021 (XVII)

Diary No(s). 23486/2021 (XVII)

Diary No(s). 11747/2022 (XVII)
(With IA No.68237/2022-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.68236/2022-EX-PARTE STAY and IA No.68235/2022-
PERMISSION TO FILE APPEAL)
 
Date : 13-05-2022 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE K.M. JOSEPH
         HON'BLE MR. JUSTICE HRISHIKESH ROY

For parties 
Mr. Parmanand Gaur, AOR

Mr. Neeraj Kumar Jain, Sr. Adv.
Mr. Aniket Jain, Adv.
Mr. Subodh Gupta, Adv.
Mr. Deepak Gupta, Adv.
Mr. Umang Shankar, AOR

Mr. Nidhesh Gupta, Sr. Adv.
Ms. Pallavi Singh, Adv.
Ms. Nidhi Gupta, Adv.
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Ms. Vriti Gujral, Adv.
Mr. Sanjeev Chaudhary, Adv.
Mr. G. Balaji, AOR

Mr. S. P. Singh, Sr. Adv.
Mr. Raunak Parekh, Adv.
Mr. Omvir Singh Bhati, Adv.
Mr. C. Kannan, Adv.
Ms. Divya Singhvi, Adv.
Ms. Kajal Rani, Adv.
Mr. Mukesh Kumar Singh, Adv.

M/s. Mukesh Kumar Singh and Co., AOR
                   

Mrs. Swarupama Chaturvedi, AOR
Ms. Saumya Kapoor, Adv.
Ms. Himanshi Goel, Adv.

Mr. Pradeep Misra, AOR
Mr. Daleep Dhyani, Adv.
Mr. Manoj Kumar Sharma, Adv.

Mr. Anil Grover, Sr. Adv.
Ms. Noopur Singhal, Adv.
Mr. Rahul Khurana, Adv.
Mr. Satish Kumar, Adv.
Ms. Ritu Rastogi, Adv.
Mr. Sanjay Kumar Visen, AOR
Mr. Suresh Kumar Bhan, Adv.

Mr. Rohan Thawani, Adv.
Ms. Pooja Dhar, AOR
Mr. Pratul Pratap Singh, Adv.

Mr. Y. D. Sharma, Sr. Adv.
Ms. Pushpa Kumari Mishra, Adv.
Mr. Amitabh Poddar, Adv.
Mr. Kumar Gaurav, Adv.
Ms. Sweety Dubey, Adv.
Mr. Rajnish Kumar Jha, AOR
Ms. Deepika Sharma, Adv.

Mr. Varinder Kumar Sharma, AOR
Mr. P. K. Singh, Adv.
Mr. Shantanu Sharma, Adv.
Mr. Vijay Pal, Adv.

Mr. Mahesh Kasana, Adv.
Ms. Aparna Rohatgi Jain, Adv.
Dr. S. K. Verma, Adv.
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Mr. Pallav Shishodia, Sr. Adv.
Mr. Shashank Bajpai, Adv.
Mr. Somesh Tiwari, Adv.
Ms. Shakun Sudha Shukla, Adv.
Ms. Vidula Mehrotra, Adv.
Mr. Utsav Saxena, Adv.
Mr. Shubhankar Singh, Adv.
Mr. Dhananjay Tewari, Adv.
Ms. Manisha Ambwani, AOR

                    
          UPON hearing the counsel the Court made the following
                             O R D E R

Read order dated 06th May, 2022.

Today  when  the  matter  came  up,  we  have  heard  the

learned counsel appearing for the parties.

Compliance affidavit has been filed on behalf of the

Central Pollution Control Board (CPCB), UP Pollution Control

Board and Haryana State Pollution Control Board.

It is pointed out that the test conducted based on the

order  dated  06.05.2022  has  yielded  results  in  regard  to

Baghpat and Jhajjar.  With regard to Ghaziabad, test could

not be completed and will be completed within a few days from

16.05.2022.   We  record  the  submission  of  Ms.  Swarupama

Chaturvedi,  learned  counsel  appearing  for  CPCB,  in  this

regard.

Regarding the high level pollution depicted from the

unit which was inspected at Jhajjar, there is some debate. It

is contended on behalf of Shri Nidhesh Gupta, learned senior

counsel appearing on behalf of the appellant, that it may not

be correct.  

Whereas, Shri Rohan, learned counsel appearing for the
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applicant in NGT, would paint an alarmist position.  One of

the  submissions  was  that  there  must  be  reduction  in  the

capacity.  Another suggestion made was that units must be

permitted to operate on a staggered basis.  

It is further pointed out by Ms. Swarupama Chaturvedi,

learned counsel, that CPCB is working on the modalities in

coordination with IIT Delhi for the purpose of monitoring the

units through satellite.  This project will be put in place

within a period of two weeks from today in at least a few

grids.  We order that Jhajjar will be one of them where the

surveillance through satellite will be done within two weeks

from today and that all the units will be brought under the

satellite recognizance within two months.

Learned counsel for the CPCB would point out that in

regard to 26 units in Gautam Budh Nagar, affidavit has been

filed indicating that the State Pollution Control Board has

informed the CPCB of the production capacity.  In regard to

another  set  of  29  falling  in  Hapur,  CPCB  has  received

information about the production capacity from the UP State

Pollution  Control  Board.   In  synchronization  with  this

submission,  Shri  Pallav  Shishodia,  learned  senior  counsel

appearing on behalf of the persons who are running these

units, would pray that they may be also permitted to operate

subject to the same conditions as others have been permitted

to operate.

We are inclined to accept the request in regard to the
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26+29 units as aforesaid subject to what we will indicate.

Though  the  larger  question  relating  to  these  units

operating on a staggered basis and by reducing the capacity

has to be dealt with, we feel that since we are inclined to

allow the operation of the units only till 30th June, 2022,

for the time being, we need not place these restrictions on

the units which we are permitting to operate.  In regard to

these aspects, CPCB and the State Pollution Control Boards as

also  the  appellants  besides  and  no  doubt,  the  applicant

before the NGT, will make available their valuable inputs

when the matter is taken up for considering the question of

operation of these units in future.  

Another aspect which has been brought out is that many

units are using agricultural residue as fuel for running the

brick kilns.  It is pointed out that in regard to Bhagpat

where  the  test  was  conducted,  surprisingly  low  level  of

pollution in comparison with the unit at Jhajjar has emerged.

It is sought to be pointed out that this could be due to the

use of agricultural residue also along with the coal.

We record the submission of Shri Nidhesh Gupta, learned

senior counsel, that, in fact, 95 per cent of the units are

making use of agricultural residue also.  We would expect

that in view of the rather encouraging results revealed from

the test conducted at Baghpat, the units will make every

attempt to make use of maximum amount of agricultural residue

along  with  coal  so  that  the  prospect  of  the  threat  to
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environmental pollution is reduced to the minimum possible.

We further make it clear that the units are permitted

to operate  only till  30th June,  2022, subject  to all  the

conditions imposed in earlier orders.

We add two conditions for the units to be allowed to

operate: 

(1) All units will provide platforms for conducting the

monitoring of the pollution having minimum dimension of 4

feet by 6 feet.

(2) The diameter of the portholes in all the units shall

be not less than 4-5 inches diameter.

We further direct that in all the units portholes must

be of the size we have indicated.  Surprise inspections as

envisaged  in  the  earlier  orders  are  to  be  continuously

conducted  with  utmost  vigour  and  action  in  terms  of  the

inspections  conducted  shall  be  taken  by  the  appropriate

authority.

The platform and the portholes of the size we have

indicated shall be put in place, if not already put in place

within a period of maximum 10 days from today.

In Diary No. 11747/2022, issue notice.  Ms. Swarupama

Chaturvedi, learned counsel, takes notice on behalf of CPCB

and Mr. Rohan, learned counsel takes notice on behalf the

applicant before the NGT.  Counter affidavit may be filed in

the said case. 
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Counter  affidavit  may  also  be  filed  in  Diary  No.

23486/2021.

List the matter on 25th July, 2022.

Learned counsel appearing on behalf of the UP State

Pollution Control Board, on instructions, submits that the UP

State  Pollution  Control  Board  has  already  conducted  524

surprise inspections and action has also been taken as per

law and 299 units have been closed down.

(NIDHI AHUJA)                     (RENU KAPOOR)
  AR-cum-PS                      BRANCH OFFICER
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